
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH

C.S.P. No. 290/2017

CORAM: SHRI B.S,V. Pt{AKASH KUMAIT
MEMBER O)

SHRI V. NALLASENAPATHY
MEMBER (T)

ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 07.02.2018

NAME OF THE PARTIES Plasto Container (lndia) l,vt. Ltd.

SECTION- OF THE COMI,ANIES ACT: 230-232 of the Companies Act.2013

ott r, lt

At request of the Petitioner's Counsel, Iist this mattcr on 22.02.201g

Sci,r: sd,i.

V. NALLASENAPATHY
Member (Technical)

- ,A&-
B.S.V. PRAKASH KUMAR
Member (Judicial)


